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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 170 OF 2021

IN THE MATTER OF:

NOORUL SEHAR LARI +.. Applicant

Versus

STATE OF UTTAR PRADESH &ORS. ...Respondent(s)

ACTIONS TAKEN AND COMPLIANCE UNDERTAKEN
BY THE NAGAR PANCHAYAT, LAR

MOST RESPECFULLY SHOWETH: -

You are requested to kindly take the following Action Taken
Report on behalf of The Nagar Panchayat, Lar on record under
ongoing matter, Original Application No. 170/2021. titled as-

Noorul Sehar | ari Versus State of U. P. &Ors.:-

I. The Nagar Panchayat. Lar filed a Four point Action Taken
Report dated- 15.09.2022. in compliance of order dated-
05.04.2022. Upon hearing of the present matter on
10.10.2022, following directions were made by the

Hon’ble National Green Tribunal (“"NGT™),



l.

ii,

-

"5. From the above, it is seen that though
action plan involving Sunding of Rs. 7.40
crore has been prepared, the same has not
been accepted. Violations are still continuing.
Only action reported is at the stage of proposal
to collect sewage and take it to stabilization
ponds as interim measure till establishment of
STP facility. UP Jal Nigam is to construct

RCC drain as a conveyance system.

0. Thus, mere proposal does not help and
violations are required to be remedied, fixing
accountability for the failure of the State.
Since no proper results are shown by bio-
remediation, such process s serving no
purpose. There is no information about the
quantity and quality of treatment, quality of
treated water from the outlet of waste
stabilization pond and utilization of treated
sewage,

7. Accordingly, on the pattern of orders of
this Tribunal, compensation has to be levied
@ Rs.2 crore per MLD of untreated sewage
discharged which is equal of capital cost of
lreatment of sewage. We direct the State of
UP to deposit a sum of Rs. 7.5 crores in a
ring-fenced account within one month with
the District Magistrate, Deoria (which will
be the responsibility of the ACS, Urban

Development, UP) for preventing discharge



i,

i,

6

of untreated sewage into the drains. Instead,
the sewage is treated suitably and used for
secondary purposes such ay irrigation,
considering such models elsewhere (like
Karnal Technology, Root Zone Treatment).
The same is also mentioned in the guidelines
of Central Public Health & Environmental
Engineering  Organization (CPHEEO),
Ministry of Housing and Urban Affairs,
Gol.

8. The joint Committee headed by
ACS/Principal Secretary, Urban
Development, UP with nominees of CPCB,
State PCB and District Magistrate, Deoria as
members may oversee utilisation of the
amount for the purpose. It may ensure that
tangible results are brought about within siv
months and an interim report about actions
taken about such steps is Siled within three
months by e-mail at Judicial-ngt@gov.in
preferably —in  the form of searchable
PDF/OCR Support PDF and not in the Jorm
of Image PDF.

9. The ACS/Principal Secretary, Urban
Development, UP and District Magistrate,
Deoria may remain present in person by

video conference on the next date.”
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In honor of the order dated 10.10.2022 passed by Hon'ble
National Green Tribunal an RCC was constituted. The
commitiee is headed by- Principal Secretary.  Urban
Development Department, UP Government and members
include- Representative nominated by Central Pollution
Control  Board, Lucknow: Member Secretary, Uttar
Pradesh Pollution Control Board. Lucknow along with
District Magistrate-Deoria. Under the chairmanship of
Principal Secretary- Urban Development, Government of
Uttar Pradesh. the meeting of this committee was held on
01.12.2022. After a deliberate discussion. steps were
resolved to be taken to prevent untreated sewage from
falling into the drains in Nagar Panchayat Lar. Deoria. and
Minutes of the meeting dated 01.12.2022 is herewith filed

as Annexure- A

- It was resolved by the committee that Compliance of the

instructions given in point number-6 (2), (3) and (4) had to
be ensured from the level of Executive Officer Nagar
Panchayat. Lar. The letter from the office of District
Magistrate dated 23.12.2022, directing the EO- Nagar

Panchayat. Lar is enclosed here as Annexure- B.

Apart from the steps already taken and mentioned in the
ATR dated- 15.09.2022, the Nagar Panchayat, Lar was
dirccted 10 open Ring Fenced Account. In which the
amount released under the City Sanitation Action Plan for
Nagar Panchayat Lar, Deoria and other funds as required

can be kept. In compliance of which account number -
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41548430616, with IFSC - SBIN0011162 has been
opened in State Bank of India branch- Lar. The copy of the
passbook of the aforementioned account along with other
details is herewith attached at Annexure- C. This
information has also been disseminated to the Joint
Secretary,  Urban  Development  vide letter  dated-

03.01.2012. herewith filed as Annexure- D.

In addition to the directions made in the aforesaid order,
Nagar Panchayat, Lar has also taken following systematic
actions for the purification and diversion of contaminated

drains:-

5. The water of the drain in question is being purified by the
process ol bioremediation and is being discharged into
Gata No. 1724. So that the underground water does not get
polluted. A firm named M/s J. Sharp Technology has been
designated  vide work order dated- 2608 g0210r  the
bioremediation work through which the work of water
purification is being done. True copy of the work order is

herewith attached as Annexure- E.

6. That After the bioremediation treatment on the affected
drains, the Ph, TSS, BOD and COD levels were found in
conforming limits and the tests report of the drain water
along with a comparison to the parameter levels before the

bioremediation are herein attached as Annexure- F,



7. The test reports of water samples were conducted by
AGSS Analytical and Research Lab (P.) Ltd. And the
reports dated- 24.11.2022 and 25.10.2022 has been filed

here as Annexure- G,

8. Itis to be informed that under Swachh Bharat Mission 2.0.
construction work of a Sewage Treatment Planthas been
proposcd in Nagar Panchayat Lar. In respect of which
approval has been received by the state level constituted
commitiee. Detailed estimate for STP construction has to
be preparced by Jal Nigam (Urban). In this regard. through
a letter dated 06.01.2023, a request has been made to the
Executive Fngineer Jal Nigam (Urban) to prepare a
detailed estimate. The detailed estimate has been prepared
by the Exccutive Engineer Jal Nigam (Urban). and through
a letter dated 27.01.2023 Asst. Engineer UP Jal Nigam
(urban) deoria. has informed to Executive officer Nagar
Panchayat [ar that the detail estimate has been send to
head office chef engineer Jal Nigam (urban) I.ucknow for
further necessary action. The office of District Mgistrate.
Deoria. has been kept informed about these developments
vide letter dated- 09.01.2023 & 1.02.2023. the copy of

which 1s herein attached as Annexure- H.

9. For the disposal of fecal sludge, which is emitted within
the boundaries of Nagar Panchayat Lar has been resolved

to be carriecd out in FSTP established by Nagar Palika
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Parishad. Deoria, located 40 km away from Nagar
Panchayat Lar for which a 12- Point contract has been
reached with Nagar Palika Parishad Deoria. that fecal will
be collected by depositing the prescribed fee. Sludge will
be disposed of as per rules. The true copy of the
abovementioned contract is being filed hercin  as

Annexure- |.

10.A public notice dated- 10.11.2022 has been published
through the newspaper for the information of the general
public under Nagar Panchayat Lar, that fecal sludge from
any house should not be dumped in the drain water and the
septic tank built in your house should be cleaned on time.
Provision has also been made for fine on the persons who
violate it. A copy of the public notice is being filed here as

Annexure- J.

I1.The drain in question passes through the side of Gata
number: 1712, and is being dropped in Gata number: 1724,
recorded as a drain in the revenue records. At present. the
flow of drain water has been completely stopped for Gata
number 1712, The drain next o 1712, was carlier in
underdone form, which has been converted into a concrete
drain due to which the spread of water has completely
ceased. The drain water is not being discharged into any
natural stream (river). The flow of solid waste is being
stopped by putting mesh in the drain. Drain water is being

cleaned by adding bleaching powder for preliminary
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purification, apart from the process of bioremediation. This
work is also being done in all the small drains found in
connection with the drain in question. Therefore. in
compliance with the order of Hon'ble NGT. the updated
report regarding the bioremediation process and all the
above actions adopted by Nagar Panchayat has been
informed vide a detailed letter dated- 19.01.2023 to the
Respected  Joint  Secretary  of  Urban Development
Department. Government of Uttar Pradesh. which has been

[iled as Annexure- K.

12.The untreated sewage waste is no more being discharged

in open land having Khasra No. 1712 of the applicant.
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PRAYER

It is, therefore. most respectfully prayed that this Hon"ble

Tribunal may eraciously be pleased to:

Take the above averments on record as the actions taken
by the Nagar Panchayat, Lar and consider the same while
passing any order.

Pass any such other order as may deem fit.

f’ A — _--— —- —
\T Respondent

THROUGH

PRI KAOW '

}?’:\ vocate

Counsel for Nagar Panchayat, Lar, U.P.
Chamber 04, Shivalik Tower

Kaushambi, Ghaziabad

Date: 02,2023
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IN THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH]I

ORIGINAL APPLICATION NO. 170 OF 2021

IN THE MA'T TER OF:

NOORUL SEHAR LAR] -« Applicant
Versus
STATE OF UTTAR PRADESH &ORS. ...Respondent(s)

AFFIDAVIT

-1 \.\~

([I 'hayat— Lar, Deorla, Uttar Prddesh 'havmg %
olhc\l‘r“‘id& N 4 NP lad,Deanio

Uttar Pradesh

1. That I-am posted as stated ahove and well conversant with
the facts of the present case and as such competent to

swear this affidavit before this Tribunal.

2. That the accompanying reply has been drafted by our

AL ) counscl upon instructions based on official record.

lhat the contents of the accompanying reply are true and

" cbrrect and the knowledge has been derived from official




records and nothing material has been concealed there
from.

1? A g\lc‘t’“ﬂ jt;],\,-){\b,‘
DEPONENT
VERIFICATION 03 FEB N
Verified on solemn affirmation at New Delhi on this day
of February,

2023, that the contents of the foregoing affidavit are
truc and correct 1o the best of my knowledge and no part of it is

false and nothing material has been concealed there from.,

A o~ cuLh“ ’:L"nﬁcpli
/\]@.—__

DEPONENT

MINATIKANT MOHAPATRA
NOTARY DELHI-R-1€97
GoVERNMENTOﬁHNMA
SUPREME COURT O

- |
NEW H

OMPOUND

gEGlSTER Pg./Sl. No.
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a/c = Account /umr

HHFR: 520 fby

ad) = Adjustment /s

Amt = Amount/efa

Ar = Arrear/xwrmafe

bal = Balance/sw

Capn = Capitallisation /qehao
Chglch = Charge/mar

Chq = Cheque/t

CIF = Customer Information File/ms gen wiger
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Coll = Collection /s
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H det HerraR / GENERALLY USED ABBREVIATIONS

Csh = Cash/7d

dep = Deposit /s

Dft = Draft /3=
dish/dsh = Dishonor/ s
DR = Debit /st

DOB = Date of Birth/sm srére

eft = Electronic Fund Transfer/sawnfar v st
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Ins = Insurance /4
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min = Minimurm /=

08 = Qutstanding/mwmarafa
PAT = Postal Charges/wm s

BrAR: AR BRAnC

LAR BRANCH
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Phone No, :

! REGULAR SAVINGS BANK, ACCOUNT
NAGAR PANCHYAT LAR
NAGAR PANCHYAT LAR
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0 Number
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|
;
|

2@sbi.co, i

Pos = Point of Sale/izs st i
Pr = Principal/gaua
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1
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AGSS ANALYTICAL AND RESEARCH LAB (P) LTD.

5)\:! ISO 9001 : 2015, 19001 : 2015, 45001 : L0148 Certified Company)
L3

s Ird & dth Floor, Lawrence Road, Industrial Area, Drelli-35
: _ Ph.; QI1-45022985, 0311654060
E-matl; aga vlabs@pmail com, sSupportiagsslab. com Web, st arasdad. com N

GIN : UT3200DL2016PTC300483

: DOC No: AGSS/Q5/F-024
: TEST REPORT
Issued to: _Lab Reference No. AGSS#GN!QG&IH{SMSS&:
M/$ J SHARP TECHNOLOGY  Sample Registration Date | 26/12/2022 e
23, Butler colony - Report Issue Date 30/12/2022
__Lucknow, U.P. B | p 3 g T |
Sample Particulars:
_Name Of The Product: Waste Water BatchNooNA  ~ o b 5
_Analysis Starting Date: 26/12/2022 Analysis Completion Date: 30/12/2022 |
' Date of Manufacture: NA Date of Expiry: NA ;
‘; Quantity Received: Alray : Packing: Plastic Bottle )
L Sample Condition: OK e o e e Tests Required: Chemical Test E
_Sample Description: Colourless Liquid 5
Sample Received By Mr. Ashok (AGSS Lab F’:ggjg&gﬁgﬁtwe; 1 Sampling Date: 20/11/2022
L e T o Fiocation Hugas Prachio g Ul |
15, | Parameter _ _ ~ Result ! Test Method
No._ ke S SRR R Outlet ok
| 1. | pHvalue . TR ]2 e d 23025 (P-11)
e Biological or Biochemical Oxygen 54 | 20 1S:3025 (P-44)
; Demand (BOD), mg/L 3 i il i or
|3, Chemical Oxygen Demand (COD), mg/L 255 IR 120 15:3025 (P-58)
4. | Total Suspended Solids, mg/L | i e : 1:3025 (P-17)
Y

: Chandra Dev

ERERTIRELnd of Tact Raporttersssss

NOTE - (1) The laboratory accepts the responsibility for content of report. (2} The abave result pertain only to the sample P
tested and applicable parameters, (3) Test report shall not be reproduced except in full, without written approval of the m
laboratory. {4) This test report shall not be reproduced wholly or inpart and can not be used a5 2n avidence in the court : ok
of law without written approval of M/S AGSS. (5} The sample will be stored up to 20 days fram the date of issue of test o ere : -
certificate unlass otherwise specified. (6] Sample not drawn by M/S AGSS Lab, unless specified In report BONON: I WO 15048001 100
171 AN Alemirae sra cohiart bn tha Nathi briedietian




CIN - UT3200DL2016FPTC300483 -

Issued to:

M/S J SHARP TECHNOLOGY

23, Butler colony
_Lucknow , U.P.

§ampie£a§:_qulqrs
Name Of The Product:
| Analysis Starting Date:

- Date of Manufacture:

J‘ Waste Water

(An IS0 9901 : 2015, 14001 : 2015, 45001 :

C-37/2, 3rd & dth Floor, Lawrence Road,

Ph.: OFT1-45022985, 9311654060 !
E-mail: agssiaby@gmail com, support@agssiab.com Web.: www.agssiab.com "

TEST REPORT

Lab Reference No.

AGSS ANALYTICAL AND RESEARCH LAB (r) LTD.

2018 Certified Company)
Industrial Area, Delhi-35 {

DOC No: AGSS/QS5/F-024

i AbSSbe/20221226 18685

~ Sample Registration Date

Report Issue Date

| 26/ 12/2022
| 30/12/2022

|
|
|
i

- Quantity Received:
- Sample Condition:

Batch No.: NA

Sampie Descnptann

Colourless Ltquad

(T rr s e i Anaiys:s Completion Date: 30;12,’2024
NA g Date of Expiry: NA :
1ltrx3 Packmg Plastic Bottle oo

o - r Tests Required: Chemical Test

Mr. Ashok {AGSS Lab Representative)

"Sample Received By | Sampling Date: 20/11/2022

| Sampling Method: NA _ Location: Nagar Panchayat kar _
5 " parameter | EE Result : ___j Test Method
No. | Lot ol Lk - e
- i \ pH value s B e 78 { 1k 1 _j§_302:: {P-11}
| Biological or Biochemical Oxygen 54 20 15:3025 (P-44)
| Demand (BOD), mg/L : e o S
3. | Chemical Oxygen Demand (COD), mg/L | 255 120 | 15:3025 (P58
4. | Total Suspended Solids, mg/L = e 78 | 15:3025 (P-17)

7 §

e
(Regked By:
Chandra Dev

h‘-ttat‘End Df Teﬁl HG’;}C"[“"""

24

NOTE : (1) The laboratory accepts the responsibility for content of report. {2) The above result pertain only to the sample

tested and applicable parameters. (3] Test report shall not be reproduced except in full, without written approval of the s s
i&boratqy. {4) This test report shall not be reproduced wholly or inpart and can not be used as an evidence in the court m Iso mo
of law without written approval of M/S AGSS. (3) The sample will be stored up 1o 20 days from the date of issus of tex e e e
ceruficate ARSS otherwise specified {B] Sample not drawn by M/S AGSS Lab. unless specified in repon SOV I AW W 60 4T

{71 &1 Aicrirae ara codhimrt te tha Malhi corlrdiatina



E-mail: agssiabs@gmail com, support@agssiab.com Web. :

CIN : U732000L2016PTC300483

C-3772,

{An [SO 9001 : 2005, 14001 : 2015, 45001 : 2018 Certified Company)
ird & 4th Floor, Lawrence Road, Industrial Area, Delhi-35
Ph.: 017-45022985, 9311654060

wivw. agssiab. com

BOC No: AGSNQNF

4
24

‘

Issued to: ; b Referem:e Na _AGSS[@N[;QZZ 1_12"1f1?22 2 -
M/S J SHARP TECHNOLOGY sample Registration Date | 21/11/2022
23, Butler colony Report Issue Date - | 24/11/2022
Lucknow , U.P. & |
Sample Particulars: :
“Name Of The Product: i LWaste‘W_eiﬂw_“w x ; * Batch No.: NA £
Analysis Starting Date: {21/11/3088 | Analysns Completron Date 24/1 1/2022
_Date of Manufacture: - s e et : | Dateof Expiry: NA
| Quantity Received: C1ltrx3 Packmg Piastic Bottle e
ngple Condition: ‘_OK e { Tests Required: Chemical Test

| Sample Descnptaon

Colourless Liquid

| Sample Received By

Mr. Ashok (AGSS l.éf: Representatwe} ] Sampling | Date: 20/11/2022

i;_?ﬁ_rg‘pling Methad:

5 Parameter

i | pH va!be

!BioiogicaiofﬁicchemicalOxvgen _‘ 85 i 22
Demand (BOD), mg/L

B e | Location: Nagar Panchayat Lar
5 Result T T Test Method
2Rt inlet Qe -t

'y AR 7.4 15:3025 (P-11)

2
3. | Chemical Oxygen Demand (COD), mg/L
4. | Total Suspended Solids, mg/L

M
Checked By
Changra Dev

15:3025 (P-44)
i
260 125 i5:3025 (P-58)
BREie . DSl 0 e 86 5:3023 \P-17)

....“.‘End Of TBS! Reponsl.-xl't
Page No. 1/1

25
AGSS ANALYTICAL AND RESEARCH LAB (P) LTD.

NOTE : (1) The isboratory accepts the responsibility for content of report. {2} The above result pertain only to the sample
tested and applicable parameters. (3] Test report shall not be reproduced except in full, without written approval of the
laboratery. (4] This test repoent shall net be reproduced whelly o ingart end can not bre veed 4 an evidence in the ount
of law without written approval of M/S AGSS, (5] The sample wili be stored up 1o 20 days from the date of issue of test LS
Sample not drawn by M/S AGSS Lab. uniess soecified in regort

certificate uniess otherwise specified (6]




E-mail: agsslabsta

CiN - U7320000L2016PTC 300483

AGSS ANALYTICAL AND RESEARCH LAB

(An ISO 9047 - 2018, 14001 - 2018, 45007 -
C-3772, 3Ird & 42k Floor, Lawrence Roa

Ph.:
‘gmail.co

24

2018 Certified Compan (P’ LTDI

d, Industrial Area. Dethi-35
DIT-45022985, 9311654060

m, support@agssiab.com Web. www.agssiab. com

DOC No: AGSS/CQ%/F-024

Issued to: Lab Reference No. | AGSS/GN/20221021-17110
M/S § SHARP TECHNOLOGY ‘Sample Registration Date | 21/10/2022
23, Butler colony Report Issue Date 25/10/2022 Bl
Lucknow , U.P. e e o
Sample Particulars: % )
_Name Of The Product. ‘Waste Water | Batch No. NA & e
Analysis Starting Date: 21/10/2022 | Analysis Completion Date: 25/10/2022
_Date of Manufacture: _INA | Date of Expiry: NA
_Quantity Received: 1ltrx3 Packing: Plastic Bottle
_Sample Condition: OK __ Tests Required: Chemical Test

Sample Description:

Colourless Liqu: g

_Sample Received By

Mr. Ashok (AGSS Lab Representative)

. Sampling Date: 20/10/2022

_Sampling Method: - SO . Location: Nagar Panchayat Lar 5
CE By T S T R s Test Method
S o RS R S
o S (O 5 e _Outlet £
1. | pHvalue E 7.5 153025 (P-11)
3 Biological or Biochemical Oxygen ; 95 | 25 15:3025 (P-44)
| Demand (BOD), mg/L e ‘ 1
3. | Chemical Oxygen Demand (COD}, mg/L 280 135 15:3025 (P-58)
4 | Total Suspended Solids, mg/l ..___,Ai_%__ﬁﬁ’? L R 15:3025 (P-17)
2 ]
%c{q‘d By: Difkcfor Technical
Chandra Dev (A mhi:_"nzmamyf
SREENRRRENG of Test Report"""""“ ’.'\\ /’f".' ‘

" o
Mt W ,.i :
PagEiNG. 1/1

NOTE . {1} The laboratory accepts the responsibility
tested and apglicable parameters. (3) Test report
laboratory. (4) This test repart shall not be reprod

of law without
tertificate uniess otherwise soecified

written approva! of M/S AGSS. |

uced wholly or i
5] The sample will

for content of repart. {2) The above result
shall not be raproduced ewcept in full
npart and can not be used as an evidence in the court i
be stored up 10 20 dirys from the date of issue of test . Sl
(6 Samole not drawn by M/S AGSS

periain only to the sample
wIthout writter: 2pproval of the

lab. usiess soecified in resart
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